
 

 

GOVERNMENT OF INDIA 

MINISTRY OF EDUCATION 

DEPARTMENT OF SCHOOL EDUCATION AND LITERACY 

LOK SABHA 

UNSTARRED QUESTION NO. 77 

ANSWERED ON 01/12/2025 

 

Construction of New Schools under Samagra Shiksha Scheme 

 

77. Shri Kesineni Sivanath: 

Shri B K Parthasarathi: 

Shri Bastipati Nagaraju: 

 

Will the Minister of EDUCATION be pleased to state: 

 

(a) whether any construction/establishment of new schools/additional classrooms/science & 

mathematics laboratories/toilets and drinking water facilities in schools has been proposed 

under the State Annual Work Plan and Budget (AWP&B) submitted by States and Union 

Territories under the Samagra Shiksha Scheme; 

 

(b) if so, the details of the number of new schools/additional classrooms/science & 

mathematics laboratories/toilets and drinking water facilities in schools proposed during the 

last five years, year/State/UT-wise and district-wise for the State of Andhra Pradesh; 

 

(c) whether audit and utilization reports on the construction of such schools/laboratories and 

classrooms have been submitted to the respective State Governments; 

 

(d) if so, the details of the number of schools/laboratories/additional classrooms completed 

under AWP&B during the last five years, year/State/UT-wise and district-wise for the State of 

Andhra Pradesh; and 

 

(e) the details of total amount of funds allocated and released under this component during the 

last five years, State/UT-wise and district-wise for Andhra Pradesh? 

 

ANSWER 

 

MINISTER OF STATE IN THE MINISTRY OF EDUCATION 

(SHRI JAYANT CHAUDHARY) 

(a) to (e):   Education is a subject in the Concurrent list of the Constitution and most of the 

schools come under jurisdiction of concerned States and UTs. State and UT Governments are 

the appropriate Governments and have the responsibility to provide infrastructure in schools 

including construction/establishment of new schools/additional classrooms/science & 

mathematics laboratories/toilets and drinking water facilities. 



Department of School Education & Literacy is implementing the Scheme of Samagra 

Shiksha Scheme which supports creation of infrastructure facilities including 

construction/establishment of new schools/additional classrooms/science & mathematics 

laboratories/toilets and drinking water facilities for students in Government and Government 

aided schools. In this regard, Annual Work Plan and Budget (AWP&B) is prepared by the 

States and UTs based on their requirements and priorities and guidelines issued by the Ministry 

of Education at the beginning of every year. These plans are then appraised/approved by PAB 

in consultation with the States and UTs as per the programmatic and financial norms of the 

Scheme and availability of budgetary resources. Under the scheme, lump sum funds are 

released to the States instead of component-wise, for implementing various interventions of the 

Samagra Shiksha. Funds are released to the States in 4 instalments on the basis of proposal for 

release and other relevant documents received from the States. As per the norms, 4th instalment 

during a Financial Year is released to the States/UTs only after submission of Audited 

Utilization Certificate in respect of grant released in previous Financial Year. 

The details of Physical and Financial status for the last five years (2021-22 to 2025-26) 

relating to the construction/establishment of new schools/additional classrooms/science & 

mathematics laboratories/toilets and drinking water facilities for all States/UTs-wise including 

district-wise data in Andhra Pradesh are at Annexure-I and Annexure – II respectively. 

 

*** 



ANNEXURE-I 

ANNEXURE REFERRED TO IN REPLY TO PART (a) to (e) OF LOK SABHA 

UNSTARRED QUESTION NO. 77 TO BE ANSWERED ON 01.12.2025 ASKED BY 

HON’BLE MP SHRI KESINENI SIVANATH, SHRI B K PARTHASARATHI, SHRI 

BASTIPATI NAGARAJU REGARDING CONSTRUCTION OF NEW SCHOOLS 

UNDER SAMAGRA SHIKSHA SCHEME 

 

State/UTs wise details of classrooms, buildings and other infrastructure works 

approved and completed under Samagra Shiksha from last five years (2021-22 to 2025-

26) including Andhra Pradesh 

 

Status of Physical Infrastructure 

New School/Upgradation/Additional Classroom/Science/Math Lab/Drinking 

Water/Toilets 

State/UT Physical 

Approvals 

Financial Approvals 

(Rs. in Lakhs) 
Completed 

A & N Islands 
11 440.90 

2 

Andhra Pradesh 
2677 14200.38 

1573 

Arunachal Pradesh 
1115 9896.96 

448 

Assam 
11007 117309.56 

7364 

Bihar 
52254 215499.74 

21825 

Chhattisgarh 
4272 22222.80 

198 

D & N Haveli 
8 10.88 

7 

Delhi 
115 936.63 

- 

Goa 
7 6.40 

5 

Gujarat 
2509 28328.29 

806 

Haryana 
3262 31223.94 

585 

Himachal Pradesh 
3490 8305.66 

121 

Jammu And Kashmir 
7614 54428.09 

151 

Jharkhand 
3565 17089.14 

1735 

Karnataka 
1136 14036.46 

206 

Kerala 
2220 4643.75 

870 

Ladakh 
635 3173.04 

229 



Status of Physical Infrastructure 

New School/Upgradation/Additional Classroom/Science/Math Lab/Drinking 

Water/Toilets 

State/UT Physical 

Approvals 

Financial Approvals 

(Rs. in Lakhs) 
Completed 

Madhya Pradesh 
4199 40169.44 

424 

Maharashtra 
7007 39193.21 

345 

Manipur 
2746 28821.85 

345 

Meghalaya 
1919 11877.75 

888 

Mizoram 
1089 9970.41 

356 

Nagaland 
254 4789.56 

- 

Odisha 
13116 130229.11 

852 

Puducherry 
11 132.53 

- 

Punjab 
8443 35939.20 

5517 

Rajasthan 
6394 78505.75 

3394 

Sikkim 
541 2283.31 

263 

Tamil Nadu 
2291 11450.70 

1943 

Telangana 
1422 12573.31 

1258 

Tripura 
1560 19213.06 

301 

Uttar Pradesh 
22464 129396.88 

12227 

Uttarakhand 
1844 14602.46 

677 

West Bengal 
12265 107973.84 

5887 

Total 
183462 1218874.96 70802 

Source : PRABANDH 

*** 

 



ANNEXURE-II 

ANNEXURE REFERRED TO IN REPLY TO PART (a) to (e) OF LOK SABHA 

UNSTARRED QUESTION NO. 77 TO BE ANSWERED ON 01.12.2025 ASKED BY 

HON’BLE MP SHRI KESINENI SIVANATH, SHRI B K PARTHASARATHI, SHRI 

BASTIPATI NAGARAJU REGARDING CONSTRUCTION OF NEW SCHOOLS 

UNDER SAMAGRA SHIKSHA SCHEME 

 

Andhra Pradesh District wise details of classrooms, buildings and other infrastructure 

works approved and completed under Samagra Shiksha i.e. from last five years (2021-

22 to 2025-26) 

 

Status of Physical Infrastructure 

New School/Upgradation/Additional Classroom/Science/Math Lab/Drinking 

Water/Toilets 

District Name Physical Approved Completed 

Chittoor 135 100 

East Godavari 178 111 

Krishna 93 55 

Kurnool 254 183 

Anantapur 423 343 

Anakapalli 17 - 

Eluru 17 - 

Guntur 134 99 

Kadapa 169 97 

Kakinada 16 - 

Konaseema 14 - 

Annamayya 23 - 

Asr 22 - 

Visakhapatnam 233 141 

Bapatla 13 - 

Manyam 16 - 

Nandyal 30 - 

Nellore 183 94 

Ntr 13 - 

Palnadu 22 - 

Prakasam 196 111 

Sri Satyasai 29 - 

Srikakulam 180 85 

Tirupati 26 - 

Vizianagaram 177 115 

West Godavari 64 39 

Total 2677 1573 

Source : PRABANDH 


